AAFL At srftror, Hrerwrar & F fSF #7 w5
) CONSTITUTION OF ITAT KOLKATA ZONE
(17/08/2026 TO 20/08/2026)
greiae/ Wi/ st wreaw #
In Hybrid/Physical/Virtual Mode

[RAi% 21/08/2026 (g#=T<) T, THY, FAfT, $U, ardza|
[21/08/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

Blﬁah TS ik
enc Constitution ' Court Room

Shri George Mathan, J]M

Guwahati & 2

Shri Laxmi Prasad Sahu, AM
[ At10.30 AM. ]

Kolkata Shri George Mathan, JM

Old Appeal & 2
Cases Shri Laxmi Prasad Sahu, AM

[ Only on 19/08/2026 (Wednesday) after “Guwahati” Bench ]

Shri George Mathan, JM
A & 2
Shri Rakesh Mishra, AM
[ After "Guwahati” Bench ]

Shri George Mathan, JM :

| Cuttack . & 2

Shri Rakesh Mishra, AM
[ After "A” Bench ]

’ Shri Rajesh Kumar, AM

B & 3

Shri Pradip Kumar Choubey, AM
[ At10.30 AM. ]

Shri Rajesh Kumar, AM

C e 3
' Shri Pradip Kumar Choubey, AM
[ After “B” Bench |

Shri Rajesh Kumar, AM ‘
D X 3
Shri Pradip Kumar Choubey, AM
[ After “C” Bench ]
! Shri Yogesh Kumar US, JM
&

SML Shri G. Gurusamy, AM .

[ At10.30 AM. ]

Shri Yogesh Kumar US, JM

& 4
Fatna Shri G. Gurusamy, AM

[ After “SMC” Bench ]
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026 (MONDAY) HYBRID HEARIN

AN L AL MEMBER & R

N3,

G AFTER "A" (KOLKATA) BENCH
Google Meeting Link : https://meet.google.com/ron-rrqo-ant
S.N. Appeal Number A.Y. Name of the assessee Remarks
1 | ma | eo08| Tk | 2026 | 2022-23 [[A] SHRI DURGA PRASAD SARAF VIDYAPEETH EDUCATIONAL SOCIETY
2 | A | 609 CTK| 2026 | 2023-24 |[A] SHRI DURGA PRASAD SARAF VIDYAPEETH EDUCATIONAL SOCIETY
3 | mA | 623| CTK| 2026 | 2016-17 |[A] PRAKASH CHANDRA RAUTRAY
4 | A | e25| CTK| 2026 | 2013-14 |[A] TARINI PRASAD SAHOO
5 | mA | 630| CTK| 2026 | 2015-16 |[A] BHAGABAT PRADHAN MEMORIAL
6 | WA | 631| CTK| 2026 | 2016-17 |[A] SARASWATI SISHUMANDIR
7 | 1mA | 632 CTK| 2026 | 2018-19 |[A] SARASWATI SISHUMANDIR
8 | mA | 633] CTK| 2026 | 2020-21 |[A]MEENA THAKUR
9 | ITA | 634/ CTK| 2026 | 2023-24 |[A] SRIKANT RAY
10 | ITA | 635/ CTK | 2026 | 2011-12 |[A] ASHOK KUMAR JENA
1 ITA 636| CTK | 2026 | 2016-17 |[A] DIBAKAR PAL
12| mA | 638| CTK| 2026 | 2017-18 |[A] RATIKANTA SAHOO
13| mA | 641| CTK| 2026 | 2016-17 |[A] BASANTA KUMAR DWIBEDY
14 | A | 643| CTK | 2026 | 2022-23 |[A] PRADEEP KUMAR BINDHANI
15 | 1A | 647| CTK| 2026 | 2010-11 |[A] PRADIPTA KUMAR BASANTIA
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INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH
BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & RAKESH MISHRA, ACCOUNTANT MEMBER
DATED: 18/08/2026 (TUESDAY) HYBRID HEARING AFTER "A" (KOLKATA) BENCH

Google Meeting Link : https://meet.google.com/ron-rrqo-ant
S.N. Appeal Number A.Y. Name of the assessee Remarks
1 ITA | 223| CTK| 2026 | 2014-15 [[A] PUSPARANI PRADHAN
2 | mA | 315/ CTK| 2026 | 2019-20 [[A] AMIT KUMAR JAISWAL
3 | ITA | 524/ CTK| 2026 [2017-18 [[A] SAPAN KUMAR PATRA
4 | ITA | 566[ CTK| 2026 | 2017-18 [[A] TAPAN JENA
5 | ITA | 583| CTK| 2026 | 2014-15 |[A] ITENDRA BISWAL
6 | ITA | 589| CTK| 2026 | 2023-24 |[[A] SARAT BEHERA
7 | TMA | 640| CTK| 2026 | 2016-17 |[A] UTKAL EXPORTABLE CLOTH PRODUCTION WCS LTD
8 | ITA | 645| CTK| 2026 | 2017-18 |[A] MAKARA DHWAJA NAIK
9 | ITA | 646( CTK| 2026 | 2013-14 |[A] SATYASAI EDUCATIONAL TRUST
10 | ITA | 648| CTK| 2026 | 2013-14 |[[A] SUKANTA KUMAR SAHOO
11 | ITA | 650| CTK | 2026 |2019-20 |[A] SISIR KUMAR SAHOO
12 | ITA | 651| CTK| 2026 | 2018-19 [[A] KUMUDINI PRADHAN
13 | A | 655| CTK| 2026 | 2024-25 |[A] SATYABRAT NAYAK
14 | ITA | 62| CTK| 2026 | 2018-19 |[A] RIMULI COLLEGE, RIMULI
15 | ITA | 666 CTK| 2026 | 2018-19 |[A] ASIT BEHERA
16 | ITA | 667| CTK| 2026 | 2019-20 |[A] BUAYA KUMAR PRUSTY




INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTTACK
CAUSE LIST FOR DIVISION BENCH
BEFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBER & RAKESH MISHRA, ACCOUNTANT MEMBER
DATED: 19/08/2026 (WEDNESDAY) HYBRID HEARING AFTER "A" (KOLKATA) BENCH

Google Meeting Link : https://meet.google.com/ron-rrqo-ant

S.N. Appeal Number A.Y. Name of the assessee Remarks

ITA 140| CTK | 2026 | 2014-15 |[A] M/S. HOTEL MAHARAJA

-

ITA 685| CTK | 2026 | 2013-14 |[A] M/S. HOTEL MAHARAJA

ITA | 686] CTK| 2026 | 2013-14 |[A] M/S. HOTEL MAHARAJA

ITA | 639 CTK| 2026 | 2013-14 |[A] PRADIPTAKUMARPATEL RAJA RADHAKANTA PATEL

ITA 754| CTK | 2026 | 2014-15 |[A] PRADIPTAKUMARPATEL RAJA RADHAKANTA PATEL

Dl s |lw]|N

ITA 671| CTK | 2026 | 2018-19 |[A] KARI PURUSHOTTAM

7 ITA 693| CTK | 2026 | 2017-18 |[A] SABITA RAY

8 ITA 694| CTK | 2026 | 2022-23 |[A] BALASORE TECHNICAL SCHOOL

9 ITA 697| CTK | 2026 | 2026-27 |[A] BALASORE SARASWATA SANGMA

10 ITA 698| CTK | 2026 | 2018-19 |[A] ORISSA STATE SEEDS CORPORATION LTD

11 ITA 699| CTK | 2026 | 2016-17 |[A] MANZIL KUMAR GHOSH

12 ITA 711| CTK | 2026 | 2018-19 |[A] RAYAGADA DIOCESAN EDUCATIONAL TRUST

13 ITA 712| CTK | 2026 | 2018-19 |[A] RAYAGADA DIOCESAN EDUCATIONAL TRUST

14 ITA 743| CTK | 2026 | 2015-16 |[A] SUDHIR KUMAR PANDA

15 ITA 760| CTK | 2026 | 2026-27 |[A] SIKHYA O PRAGATI CHARITABLE TRUST




CAUSE LIST FOR DIVISION BENCH
BEFORE S/SHRI GE E MATH UDICI B H N
DATED: 20/08/2026 (THURSD YBRID HEARING AFTER "A" (KOLKATA
Google Meeting Link : https://meet.google.com/ron-rrqo-ant
S.N. Appeal Number A.Y. |Name of the Assessee Remarks
1 | A | s06| cTK | 2026 | 2013-14 |[A] ARVIND PURSETH
2 | A | s58| CTK| 2026 | 2017-18 [[A]MRTC INDIA PVT LTD
3 | 1mA | 578| CTK | 2026 | 2017-18 |[A] REGULATED MARKET COMMITTEE
a4 | A | 592| cTK | 2026 | 2017-18 |[A] SANTANU KUMAR DIXIT
5 | ITA | 652 CTK| 2026 | 2018-19 [[A] NAMITA PANIGRAHY
6 | ITA -| e84 CTK | 2026 | 2019-20 |[A] INDRAMANI SAHU
7 | mA | e92| cTK | 2026 | 2017-18 |[A] PRAVAT KUMAR PAL
8 | A | 710| cTK | 2026 | 2016-17 |[A] THE BALASORE COOPERATIVE URBAN BANK LIMITED
9 | mA | 733| CTK| 2026 | 2019-20 |[[A] ROMAN CATHOLIC DIOCESE OF RAYAGADA SOCIETY
10 | ITA | 741 CTK | 2026 | 2015-16 |[A] TEAM MEDIA & HOSPITALITY PRIVATE LIMITED
11 | 1ITA | 742[ CTK | 2026 | 2018-19 [[A] TEAM MEDIA & HOSPITALITY PRIVATE LIMITED
12 | A | 748| CcTK | 2026 | 2023-24 |[A] BRIDGEWELL EDUCATIONAL & CHARITABLE TRUST
13 | 1A | 752[ CTK | 2026 | 2011-12 |[A] SATYA SAI DEVELOPERS
14 | A | 753| cTK | 2026 | 2019-20 |[A] SAINT XAVIER EDUCATIONAL & CHARITABLE TRUST
INCOME TAX APPELLATE TRIBUNAL, CUTTACK BENCH, CUTT
AUSE LIST FOR DIVISION BENCH
EFORE S/SHRI GEORGE MATHAN, JUDICIAL MEMBE KESH MISHRA TAN MBE
ED: 21/08/202 IDAY) HYBRID HEA 10.30A
Google Meeting Link : https://meet.google.com/ron-rrqo-ant
S.N. Appeal Number A.Y. |Name of the Assessee Remarks
1| MA 1| CTK | 2025 | 2014-15 |[D] RAJENDRA KUMAR SAHA
2| MA 2| CTK | 2025 | 2016-17 |[D] RAJENDRA KUMAR SAHA
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